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ey 3R gRER F T s
(AT TTer gRET S} A i)
FfergET
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B1.€. 13016/01/2017-F.T.—ET= AT A< AAH AT HIH, 2006 (2006 FT 34) it &M=T 45 F
qrF 9t T 10 FT IT-TT 5 F SAad TEed ARRAT HT TART FIA U AT GT qLeaT 37 7
TTferEReor (o8 Taaqe=Td U, UH.UH. T3S Fgl AT 8) TAagel Mfeigd A<l wf 3Fd TSI 3T
IH avd A /ATt & ofaeta w1 F39 F fow sifeer wredie getae afgd e Feaws F =

T fRrgea FdT 8

w9 G, | s 1 707 SR e # A
1. AT e e,

HEH UAT | 9F WTgae fwes, e
2. ot aeftor === Srefy,

T ATHRAT A (e, T

3. | Thafe
HHH A UATTe el A Efeam arzae fofdes, Teurd
4. Tt far i,

HHE AT e WTEae fofaes, e
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5. #t gefavaw fig 7ars
6. AT et =,
HHH AT HIASTA HASTHE HIATES (A0S, THITH
7. AT TS g
THH TSAT AL [ATHEE, THhgal
8. AT Taa A ey,
A USTTE ST TArst Seagae, Higret
9. AT AT ST,
A USTTE ST TArst Seagaed, Higrett
10. | ot Torrer ga@ o,
A UHILE A e, HgHaTaTs
11, | At A s AT,
12. #ft F. T, gea,
TOH TATATS [eohel U THAATICAH S A8, TS IaT
13. #ft F. U, AW,
TOH TATATS [eohel U TAATICAH S A8, TS IaT
14, | oft Zoer TeTorATS = T,
HHH T[EIT A, AgHATR
15. | =T, T9Te HHIE A,
HEH FTeAl-1e8 qrzae forfies, s
16. | ot y&iw TH e,
17. | =T 9T FAIA F g,
A AT TSI U Focced, ATTHE
18. | =it M= s ",
A AT TSI U Focced, ATTHH
19. | =R stpaT THERg 9T,
9 &Y wET Fed yrgae fafiee, s
20. | i e wEEEH e,
HHH &1 BHT AeH qT24E (i, 310
21, | oft 3Tt AT v,
A THed TATATS [eahd AdE IS YTEde [efiee, Has
22. | gt gear foraes feaEr,
HHE TAATSUHAL. AdH TTEde [WiHce, §as
23. |+ fFe =aw qq=,

A TEEAF Aad TTgae fofies, T4 gas
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24. | ot s g W,
25. | =t T e,
26. | =f. TR Fex AT,
27. | AT qUHT YT ARE,
HEE FS BESA U ged q9ed,
28. | ff Tl TR AT,
HEH FE gTESHA U ged e,
29. | +ft iefRasrs waTsht @raa,
30. | ot srwrr T AR,
A O TR AT FATioet Teaie Aaiedd, o
31. | =ft wEix fowe o,
A O TR FTOe FATioet TeaiE Aaiedd, o
32. | T =T A, FESIe,
O FATTrRT A, TRMT
33. |t oty AT,
HHH BT STeed A, TATEL ATA Ag® SaFA AN ST AT, FhATST
34. | AT FasmAT e Fearam,
A |2 SR A, T AT AgE SaFraAiiornd JfAariel, FhiareT
35. | oft SWTEter wreTe,
T formar dee i, fewes
36. | #f wim At T,
HEH AT FHeCHT U TATATZIEHA A= 4o, HHL
37. | ofiHid FrereaT qEITRHAT,
et At 2T wree frfies (fer-ard ), e
38. | =ft srffaTe wiE,
Fad faata e aftog, Fft
39. | =t 4t fawT 3o,
T ot e gftog, =
40. | ot fSrfae = e,
HEH TSR AaeIS Tgae forfies, 3w, e
41. | =t Fow 9t o,
O ZeThioe AdIedisT, HiHl
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42, | g+t o e,

O Fehiee AL, wAT
43, | gt T AT,

HE THEU A, Terdy
44. | TF. AT FAL AATHATS,
45. | T T TR A,

e = T ff o FEedt us e sReage, Feaw
46. | =f. T AT AAUH,

HEH =S HicH «d TTgae fofide, o s
47. | 4 TH. AR,

HEH =S HicHq «d TTgae fofide, s s
48. #ft we, “fiffamar T,

HEH =S HicHT «d TTgae fofide, s s
49. |+t weiggER T4,
50. | =T . Fricaa,

o o &Y s e () e, 3=
51. | ot 9 = o€ AR,
52. | =t ST 719,
53. | At gesrerad F,

HEH HIFTH aTAeF WTEae ferfHes, a3
54. | = T8I Y,

e GTEfeithh B ofeew afdfas () e, 3=
55. | AT 1. ST Tl THT,

HEE Y o yrgae forfies, 9%
56. | =T wrorer o,
57. | =t srfee=w e,
58. | 7T wfaar &,

T 7 UH % Urzde forfies, weear
59. | Tt wue 2,

T 7 UH % Urzde frfies, weaar
60. | it HereY A,

T = e F urgee i, Fresar
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2,

VI.

e fereerus & =7 § Iudaq Mythat eforad oat & eeqaedi= g

G fedws F =7 § FH F7A F o7 I8 U UH, UE. TS g1 A5 G 37 951 gm/qRare
Tl fohaT STosml

F AT AT/ AZAATAT ATA-TI ST F AT AT T

IAT FAT 9Tt T STUAY WT=T TARTLTATSA/ETSAT ZTT QT gt Tt

Ivg IHT G AT ¥ 7 Ataaaw, 2006/F=wi/AFaAT % sfauq auferd sie Fgia arer
oot o Fae AT & for e BT simar g

T G a¥q & THA T AT @ AT S 7 rtertaa®, 2006/Awi/Aat F e w4
STTAT FHATUA

T UH.TH, TH. TS g7 THT-H0T 97 137 360 70 raert 7 arer 990

T SRETA, T&F FTAITAF TTIFTL

[FRsTae-111/4/319T2rT./207/18)

MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 28th August, 2018

F.No. 13016/01/2017-QA.—In exercise of the powers conferred under sub section 5 of section 10 read with

section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), Food Safety and Standards Authority of India
(hereinafter referred as FSSAI) hereby appoints the following persons as Food Analysts, for the purpose of performing
functions under the said Act and Rules/ Regulations made thereunder with all India Jurisdiction:

S.No. | Name of the Analyst & Name of the Laboratory

1. Ms. Nidhi Gupta,

M/s. Avon Food Lab Private Limited, Delhi

2. Mr. Satish Chandra Joshi,

M/s. Choksi Laboratories Limited, Panchkula

3. | Ms. Renu Singh

Eurofins Analytical Services India Pvt. Ltd., Gurugram
4. Ms. Rita Singh,

M/s. Fare Labs Private Limited, Gurgaon

5. | Mr. Harvinder Singh Matharu

Ms. Interstellar Testing Centre Pvt. Ltd., Panchkula

6. Mr. Gulveer Chaudhary

M/s. National Collateral Management Services Ltd, Gurgaon

7. Mr. Balbir Singh,

M/s. Idma Laboratories Ltd, Panchkula

8. Ms. Ravneet Kaur Sidhu,

M/s. Punjab Biotechnology Incubator, Mohali
9. Mr. Amit Agarwal,

M/s. Punjab Biotechnology Incubator, Mohali
10. | Mr. Priyesh Hasmukh Amin,

M/s. Accurate Laboratory, Ahmedabad

11. | Mr. V.R.Narendra,

M/s. Analytical and Environmental Services, Baroda
12. | Mr. K.A Patel,

M/s. Analytical and Environmental Services, Baroda
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13. | Mr. K.N. Gautam,
M/s. Analytical and Environmental Services, Baroda
14. | Mr. Hemal Ratishbhai Darji,
M/s. Gujarat Laboratory, Ahmedabad
15. | Dr. Ashok Kumar Nikam,
M/s. Cali — Labs Private Limited, Bhopal
16. | Mr. Pradeep Kumar Tiwari,
M/s. QTTL Lab Private Limited, Indore
17. | Dr. Aparna Sunil Pharande,
M/s. Ashwamedh Engineers & Consultants, Nasik
18. | Shri. Ninad Arvind Soundankar,
M/s Ashwamedh Engineers & Consultants, Nasik
19. | Ms. Amruta Ramchandra Sutar,
M/s. Bee Pharmo Labs Pvt. Ltd, Thane
20. | Mr. Vipul Mahendrakumar Raval
M/s. Bee Pharmo Labs Pvt. Ltd, Thane
21. | Mr. Bal Shantaram Prabhu,
M/s. Doctor’s Analytical Laboratories Private Limited, Mumbai
22. | Ms. Sujata Jitendra Chivate
M/s. Envirocare Labs Private Limited, Mumbai
23. | Mr. Meenal Chetan Satghare
Equinox Labs Pvt. Ltd. Navi Mumbai
24. | Mr. Anoop Singh Sengar,
M/s. Export Inspection Agency, Mumbai
25. | Mr. E Arul,
M/s. Export Inspection Agency, Mumbai
26. | Dr. Prakash Chandra Gupta,
M/s. Export Inspection Agency, Mumbai
27. | Mrs. Sushma Mahesh Thorat,
M/s. Food Hygiene and Health Laboratory, Pune
28. | Mr. Rajendra Ramchandra Naik,
M/s. Food Hygiene and Health Laboratory, Pune
29. | Mr. Digvijay Sabaji Sawant,
M/s. Geo-Chem Laboratories Private Limited, Mumbai
30. | Mr. Abhay Raghunath Agnihotri,
M/s. Pune Municipal Corporation Quality Assurance Laboratory, Pune
31. | Mr. Ravindra Chiman Vaidya,
M/s. Pune Municipal Corporation Quality Assurance Laboratory, Pune
32. | Mr. Arun B. Sarjoshi,
M/s. Qualichem Laboratories, Nagpur
33. | Mr. Sasikanth Sarangam,
M/s. Food Testing Laboratory, Jawaharlal Nehru Technological University, Kakinada
34. | Ms. Vijaya Lakshmi Kandregula,
M/s. Food Testing Laboratory, Jawaharlal Nehru Technological University, Kakinada
35. | Mr. Jagadeesh Kodali,
M/s. Vimta Labs Limited, Hyderabad
36. | Mr. Nagendra B.S,
M/s. Ganesh Consultancy & Analytical Services, Mysore
37. | Mrs. Kausalya Murugakani,
M/s. TUV India Pvt. Limited (TUV-NORD Group), Bangalore
38. | Mr. Amitabh Pandey,
M/s. Export Inspection Agency, Kochi
39. | Dr. B. Vijay Kumar,
M/s. Export Inspection Agency, Kochi
40. | Mr. Jithin C.R,
M/s. Geochem Laboratories Pvt. Ltd., Aroor, Kerala
41. | Dr. Gils P.S,

M/s. Interfield Laboratories, Kochi
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42. | Ms. Anu Antony,

M/s. Interfield Laboratories, Kochi
43. | Ms. Swapna Sukumaran,

M/s. SEA Lab, Alleppey

44. | Dr. Satheshkumar Annamalai,

M/s. Bureau Veritas Consumer Products Services India Private Limited, Chennai
45. | Ms. Kavitha Kumari P.

M/s. CEPCI Laboratory & Research Institute, Kollam

46. | Dr. D. Sathiya Naryanan,

M/s. Chennai Mettex Lab Private Limited, Chennai

47. | Mr. S. Thiyagarajan,

M/s. Chennai Mettex Lab Private Limited, Chennai

48. | Mr. S. Srinivasa Gopalane,

M/s. Chennai Mettex Lab Private Limited, Chennai

49. | Mr. Rajendrakumar. N,

M/s Chennai Testing Laboratory Private Limited, Chennai

50. | Mr. K. Karthikeyan

M/s. CVR Labs (P) Limited, Chennai
51. | Mr. Anoop Chandra IR,

M/s. Export Inspection Agency, Chennai
52. | Mr. Somnath Das ,

M/s. Export Inspection Agency, Chennai
53. | Ms. Murugaeswari K

M/s. Monarch Biotech Pvt. Ltd, Chennai
54. | Mr. Ramaiyan Ramar,

M/s. Scientific Food Testing Services (P) Ltd., Chennai
55. | Mr. T. Samuel Paul Prasanna,

M/s. TA Labs Private Limited, Chennai

56. | Mr. Ganesh Pandi,

M/s. Interstellar Testing Centre Private Limited, Chennai

57. | Mr. Abhirup Guha

M/s. Edward Food Research and Analysis Centre Limited, Kolkata
58. | Ms. Nandita Das

M/s. Mitra S.K. Private Limited, Kolkata

59. | Ms. Payel Dey

M/s. Mitra S.K. Private Limited, Kolkata

60. | Ms. Mousumi Sengupta

M/s. Mitra S.K. Private Limited, Kolkata

2. The above mentioned appointments as Food Analyst are subject to the following conditions:

i
ii.
iii.

iv.

Vi.

No remuneration shall be admissible/ paid to them by FSSAI for working as Food Analyst.
They shall continue to draw their salary/emoluments etc from their respective organization.
Their conditions of service shall be governed by their respective food laboratories/ organizations in which

they are working.

They are appointed for the purpose of performing duties of Food Analyst as required and stipulated under the
said Food Safety and Standards Act, 2006 /Rules /Regulations.

They shall analyze the sample of articles of food or cause to be analyzed the samples as per Food Safety and
Standards Act, 2006 /Rules / Regulations.

They shall comply Orders/ Directions issued by FSSAI time to time.

PAWAN AGARWAL, Chief Executive Officer
[ADVT.-I1I/4/Exty./207/18]
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